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ITEM NO.4 REGISTRAR COURT. 2 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

BEFORE THE REGISTRAR SH. MASHROOR ALAM KHAN
Writ Petition(s)(Civil) No(s). 1246/2020
ASHWINI KUMAR UPADHYAY Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)
For withdrawal of IAs in WP(C) 559 of 2020

WITH

W.P.(C) No. 559/2020 (PIL-W)

For withdrawal of IAs in WP(C) 559 of 2020

IA No. 11299/2021 - INTERVENTION APPLICATION

IA No. 106756/2020 - INTERVENTION APPLICATION

IA No. 106757/2020 - PERMISSION TO APPEAR AND ARGUE IN PERSON
IA No. 11302/2021 - PERMISSION TO APPEAR AND ARGUE IN PERSON

Date : 15-07-2025 This petition was called on for hearing today.
For Petitioner(s) : Mr. Ashwani Kumar Dubey, AOR

Mr. Hari Shankar Jain, Adv.
Mr. Vishnu Shankar Jain, AOR
Mr. Shourya Krishna, Adv.
Ms. Mani Munjal, Adv.

Ms. Marbiang Khongwir, Adv.
Mr. Parth Yadav, Adv.

Mr. Bijan Kumar Ghosh, AOR
Mr. Rakesh Mishra, AOR
Mr. Nirmal Kumar Ambastha, AOR

Mr. Ashwini Kumar Upadhyay, Adv.
Mr. Ashwani Kumar Dubey, ADv.
Mr. Nikhl Upadhyay, Adv.

Mr. Ashutosh Dubey, AOR

Mr. Sumit Teterrwal, AOR

Signature-Net Verified

Eﬁﬁ%ﬁ%Respondent(s)
Renson =T Mr. Saif Zia, Adv.
Mr. Zain Magbool, Adv.
Mr. Ejaz Maqbool, AOR
Mr. Meeran Maqbool, Adv.
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Amit Sharma-b, Adv.
Amit Sharma, Adv.
Arvind Kumar Sharma, AOR

Manish, Adv.
N. Visakamurthy, AOR

M.r. Shamshad, Sr. Adv.
Fuzail Ahmad Ayyubi, AOR
Ibad Mushtaq, Adv.
Akanksha Rai, Adv.
Gurneet Kaur, Adv.

Hasan Raza Khan, Adv.

Ahmadi Law Offices, AOR
Shariq Ahmed, Adv.

Mansoor Ali, AOR

Bijan Kumar Ghosh, AOR
Guntur Pramod Kumar, AOR
K. R. Chitra, AOR

Bhakti Vardhan Singh, AOR

Saif Zia, Adv.

Zain Magbool, Adv.
Ejaz Maqgbool, AOR
Meeran Magbool, Adv.

Samman Vardhan Gautam, Adv.
Yash S. Vvijay, AOR

Nem Pal Singh, AOR
Dinesh Kuamr Yadav, Adv.
Sanjeev Kumar, Adv.
Pawadn Kumar, ADv.
Ashish Singh, Adv.

Sunil Kumar, Adv.

Hussain Mueen Farooq, Adv.
B. Sudha, Adv.
Osman Harun Hussain, Adv.
Hussain Owais Sabir, Adv.
Nusrath Batula H., Adv.
Bahar U Barqi, Adv.
Saiyed Rehman Ali, Adv.
Moh. Kamran Khan, Adv.
S. N. Jha, Adv.
Dhananjaya, Adv.
Sonal Vikas Jain, Adv.
Mohammad Badeea Uz Zaman, Adv.
Md. Aftab Alam, Adv.
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Revathy Raghavan, AOR
Kabir Dixit, AOR

Saurabh Sagar, Adv.
Zeeshan Ahmad, Adv.
Sugandha Anand, AOR

Sadashiv, AOR
A. Karthik, AOR

M.r. Shamshad, Sr. Adv.
Fuzail Ahmad Ayyubi, AOR
Ibad Mushtaq, Adv.
Akanksha Rai, Adv.
Gurneet Kaur, Adv.

Hasan Raza Khan, Adv.

Ujjwal Singh, AOR

Mrigank Prabhakar, AOR
Siddharth Sahu, Adv.

Shashi Kiran, Sr. Adv.
Sadhana Sandhu, AOR
Satish Chandra, Adv.
Sangeeta Bhalla, Adv.
Anju Sen, Adv.

Nikhil Kumar Sharma, Adv.

P. S. Sudheer, AOR

Ram Sankar & Co, AOR
Ram Sankar, Adv.
Harini Ramsankar, Adv.

Kmnp Law Aor, AOR

Biju P Raman, AOR
John Thomas Arakal, Adv.
Sawan Kumar Shukla, Adv.

Abhijit Bhatnagar, AOR
Sounak S Das, Adv.
Sandeep Saxena, Adv.

Dhawal Uniyal , AOR
Sumit Teterrwal, AOR

Kaleeswaram Raj, Adv.
Mohammed Sadique T.a., AOR
Thulasi K Raj, Adv.
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Aparna Menon, Adv.
Chinnu Maria Antony, Adv.

Bharti Tyagi, AOR
Tarun Bhati, Adv.

Krishna Kumar Singh, AOR

Syed Mehdi Imam, AOR
Mohd Parvez Dabas, Adv.
Uzmi Jamil Husain, Adv.

Atulesh Kumar, AOR

R. H. A. Sikander, AOR
Jatin Bhatt, Adv.
Sanawar Choudhary, Adv.
Kshitij Singh, Adv.
Nuzhat Naseem, Adv.

Maulshree Pathak, AOR

Aditya Sharma, AOR
Aditi, Adv.
Rakshit Raj Chauhan, Adv.

Fauzia Shakil, AOR

Abdul Qadir Abbasi, AOR
Harvinod Singh, Adv.
Mohd Azam, Adv.

Shiv Sagar Tiwari, AOR
Binay Kumar Jain, Adv.
Hitesh Kumar Sharma, Adv.
Amit Kumar Chawala, Adv.
Swati Vishan, Adv.

Javed Raza, Adv.

Mahi Pal Singh, Adv.
Radha Shyam Jena, AOR

Ashutosh Dubey, AOR
Ashutosh Dubey, Adv.
Santosh Kumar, Adv.
Praneet Pranav, Adv.
Rajshri Dubey, Adv.
Abhishek Chauhan, Adv.
Rahul Tanwani, Adv.
Vikash Shukla, Adv.
Amit P Shahi, Adv.
Sudipto Sircar, Adv.
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Ms. Aditi Tripathi, Adv.
Mr. Amit Kumar, Adv.

Mr. Amit Sharma, Adv.

Mr. Raghu Vamsy, Adv.

Ms. Sindhoora Vnl, Adv.
Mr. Aishwarya Vikram, Adv.
Mr. Shashibhushan Nagar, Adv.
Mr. Rahul Sethi, Adv.

Mr. Hb Dubey, Adv.

Mr. Manish Dhingra, Adv.
Mr. Gaurav Yadav, Adv.

Ms. Smridhi Varma, Adv.

Mr. Zulfiker Ali P. S, AOR

Ms. Lakshmi Sree P., Adv.

Mr. Ravinder Pal Singh, Adv.

Mr. Govedhan Prasad Tiwari, Adv.

M/S. Ahmadi Law Offices, AOR
Mr. Shariq Ahmed, Adv.

Applicant-in-person, AOR
Mr. Sadashiv, AOR

Ms. Rubina Jawed, Adv.
Mr. Mansoor Ali, AOR

Ms. G. Indira, AOR

Mr. P Gandepan, Adv.

Ms. Amrita Kumari, Adv.
Ms. Anjali Singh, Adv.
Ms. Deepa Rathore, Adv.
Ms. Raniba Pangnila, Adv.

Ms. Ashmita Bisarya, Adv.
Mr. Nirmal Kumar Ambastha, AOR

Mr. Anas Tanwir, AOR
Mr. Abishek Jebaraj, AOR

Ms. Shweta Sinha, AOR
Mr. Nikhil Upadhyay, Adv.

Mr. Rakesh Mishra, AOR

Mr. Shubail Farook, Adv.
Mr. Anurag Tandon, AOR

Mr. Saurabh Ajay Gupta, AOR
Mr. Ritik Gupta, Adv.



Mr. Sudipto Sircar, AOR
Mr. Rahul Tanwani, Adv.

UPON hearing the counsel the Court made the following
ORDER

WRIT PETITION (C) NO. 559 OF 2020

As per Office report, Mr. Shivank Verma, Applicant-in-Person
seeks withdrawal of unregistered application nos. 106756 of 2020,
106757 of 2020, 11299 of 2021 and 11302 of 2021.

As sought, unregistered applications are hereby allowed to be

withdrawn.

MASHROOR ALAM KHAN
Registrar
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